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I THE CEITRAL ADMIITISTRATIVE TRIEBUIIAL, JATFIR EBENMCH, JAIFUR
Date of ctder: 15.11,2000
OA Nu. J/l ’)J

Pamesh Chand Goehwemi, &/o Shri Mool Chend Goswsmi, z0ed shout 42

vears, vesident of Pailwesy Coleony, Icts, 2.0.M., DUR.M's Office,
Vetz Junction, Westzin Peilwsy, [ota.
.. Applicant
Versus
1. Tnicn of India through the Gznersl Mansager, Western Railvay,
'Churchgate, Mombai .
2. Divieiznzl Pzjilwey Menagsr, Western Failway, Divisicnel
Office, Kota.
.. Respondents
Mr Mzhendrz Sheh, ~cunsel er_ths-ap{lja=nt
Nonelp';sent for the respondants

CORAM:

Hon'kle Mr. Justise B.A.Failkotes, Vice Chairmen
Hon'llz My, MNUP.llsweni, Adwinistrative Member
Order

Per Hon'ble Mr. Justice B.EPailcte, Vice Chairman

After a2rguiny the cazse for somwetime, it i subnitted by the
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lesrned counzel for the appljc=ﬁt thzt he h
with thes spplicsnt and th= a;p]ncan- intends te withdrew this
applicetion 2inss he hee Leesn w:rking ag 8.0.M. in technical cadre
which iz equivslent to the Sepicr Clerk in clericszl czdrs and the
arplicent iz 2ls0 aetting the pay <f the post of S.0M. He further
stztzs that meanwhile he wss rlcﬂ~tr] g3 Zenicry Clerk in 1997 which
iz eoivalent to S.0M. in btechnice czdve. In these sircumstenc e3,
he has been instructsd v bis <lient to withdrzw this zpplicaticon
and he way ks permitted o Ao g, The =zprlicsrt is pevmitizd to

withdraw this applicatiocn and =cocvrdinaly this applicsticn ie
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" the spplicent azts =ny czusz to
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file an OB befeore thiz Trikturel, his

(I7.F . MAWANT)

Adm, Member
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Judl Membzr
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